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million tonnes per annum and an addi­
tional capacity of more than 20 million 
tonne* bat been approved, out of which 
a capacity of about 2 million tonnes is 
likely to materialise by the end of 
Fifth Plan. There wag an increase of 
17 per cent in the production of cement 
during 1975-76 (17.2 million tonnes)
over that of 1974-75 (14.7 million
tonnes). £ }

The Government has also decided to 
engage the services of some consul­
tants to study the existing units and 
report on the possibilities and extent 
of incieasing productivity, maximis­
ing their capacity and improving 
their efficiency.

Meeting with representatives of 
sboesaakers ana cloth merchants

281. SHRI P. M. MEHTA: Will the 
Minister of CIVIL SUPPLIES AND 
COOPERATION be pleased to state:

(a) whether Union Government had 
several times called the meeting of 
the representatives of the shoemakers 
and cloth merchants and had asked 
them to reduce the prices of their pro­
ducts;

(b) if so, whether the representa­
tives have not so far reduced the pri­
ces of their products;

(c) whether Union Government have 
decided to take action against them 
to bring the prices of their material 
to the leve] of 1973; and

(d) whether the prices of the clolh 
and shoes are the highest in the mar­
ket at present, and if so, the reasons 
therefor?

THE MINISTER OF STATE IN THE 
MINISTRY OP CIVIL SUPPLIES 
AND COOPERATION (SHRI A. C. 
GEORGE): (*) The Union Govern­
ment held a few meetings with a few 
leading manufacturers of shoes re­
garding reduction in the prices of 
common footwear. However, the 
Union Severmnent has not held any

meeting with cloth merchants regard­
ing reduction in the prices of tex­
tiles.

(b) The three main manufacturers 
of footwear in the organised sector 
have reduced the prices of selected 
brands of common footwear.

(c) and (d). No, Sir.

Setting up of a Committee for Imple­
mentation of Administrative Reforms

282. SHRI P. M. MEHTA: Will the 
PRIME MINISTER be pleased to state:

(a) whether Government are consi­
dering to set up a committee to ensure 
speedy implementation of the adminis­
trative reforms;

(b) if so, the mam features thereof; 
and

(c) the time by which the committee 
is likely to be set up?

THE MINISTER OP STATE IN THE 
MINISTRY OF HOME AFFAIRS, DE- 
PARTMENT OF PERSONNEL AND 
ADMINISTRATIVE REFORMS AND 
DEPARTMENT OF PARLIAMENT­
ARY AFFAIRS (SHRI OM MEHTA):
(a) No, Sir.

(b) and (c). Do not arise.

Power Shortage

283. SHRI P. M. MEHTA: Will the 
Minister to ENERGY be pleased to 
state:

(a) whether power supply in the 
country has worsened during the cur­
rent year and in some States it was 
acute;

(b) if so, main reasons therefor;
(c) whether the power shortage was 

more this year in comparison to last 
year;

(d) whether the Union Government 
have taken measures to see that power 
shortage does not continue for long at 
least in industrial areas; and




